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OmiH» OmuMMweii-tfl regard to iti policy 
on correspondence courses, Members wil) 
recall that* few years agon seminar of 
Vice-Chancellors w u held on tbe question 
of open universities. A Working Group 
m the Ministry is also considering this 
question, and as soon its report is finalised 
the workirtg paper prepared by it is fina-
lised, it will be sent to the UGC and (o 
the Inter*lfatversity Board. Without 
receiving the definite recommendations 
oi the University Grants Commission, it 
would not be wise for the Minis! rv to 
i»tftrt going through with this scheme
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THE MINISTER OP EDUCATION, 
SOCIAL WELFARE, AND CULTURE 
(PROF. S NURUL HASAW . <a) Tbe 
Fourth Plan allocations for this scheme 
are as under

Scheduled Tribes 
Schedqled Castes

Rs 194.40 lakhs 
Rs. ilO 60 lakhs

(b) A Statement' is fkidf on the Tabl« of
the Sabha ‘

I

(c) The funds allocated dttting 1970*71 
and 1971-72 have been fully utilised by the 
Government of Madhya Pradesh.

STAT»MBN7

Statement showing Fourth Plan outlays for the scheme of Pw-matrii scholarship# - ' t

Name of State/U. T* Scheduled Tribes Scheduled *2»stMfet <f <s
1 2 3< , r '

\ (Rs. in lakhs)
1, Andhra Pradesh 4.00 54 00
2. Assam 49 30 16 70
1. Bihar 52.00 51 00
4, Chtfarat 18.90 53.10
5 Haryana — 800
$ Jammu and Kashmir — 3.00
7. Kerala 2.80 18-20
8. Madhya Pradoth 14*00 29.10
&. Maharashtra 7,50 157.50

m* Mysore 1.00 47.00
lit O rta* 6JOO 7.00
a ,  9 m p b — 2300
IS. KtfwtNU 1 7.3® i ls t f
&  Ttae&ittoa* 0J0 t K '  4SJ0 i1
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15. Uttar Pradesh
16. W at Bengal
17. Nagaland
18. Manipur
19. Tripura
20. Himachal Pradesh
21. Andman and Nleobar Islands
22. Chandigarh
23. Dad«* and Nagar Havel*
24. Delhi
25. Goa, Daman and Dio
26. Pondicherry

(Rs. in lakhs)
6.^0 203.30
5.80 104.20
3.00 —
10.80 0.60
1,30 1.30
2.06 3.80
0A2 —

__ 0.30
0.02 —

_ 9.50
— 0 10
— 0.20

Total 194 40 870.60

N on  :-~The outlays indicated are only a ten tame one. The Government of India are 
to meet the entire additional, expenditure incurred by tbe State Governments 
on the award of these scholarships over and above the Pre-Fourth Plan 
(1968*69) level of expenditure winch is borne by the State Governments. 
This is to enable the State Governments/ll. T. Administrations to award 
(he scholarships to all the eligible Scheduled Caste and Scheduled Tribe 
students.
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PROF. S. NURUL HASAN : 1 am 
aware of the fact that the amount o( 
scholarship given for post-matnc studies 
is inadequate. But it it a question 
involving finances and unless 1 am able to 
secure more fund*, it will not he possible 
for me to take any decision in the 
matter.
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PROF. S. NURUL HASAN: I do not 
know how to answer if, Moartte this 
scheme is operated throagh •the State 
Governments. I hope the hon. member 
is not visualising our letting up*<super 
agency to inspect the work of the State 
Governments. But IT any flpeeffl^aorapn
taints am brought to my natfos, I 
gladtotafeeup tbe matter witfe 4fc» 8tate 
Government,
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MIU BREAKER : m mumtnt it
done at the Central level or State level 7

PROF. S. NURUL HASAN : The 
•Meutneftt it dene at the State level.
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PROF. S. NURUL HASAN : No, 
Sir.
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PROF. s. NURUL HASAN : The 
policy of Government is, those students 
whose parents1’ or guardian's total income 
from all sources is more than Rs. 500 per 
month are not awarded post-raatric scho-
larships.
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PROF. S. NURUL HASAN : I am 
afraid I have not been able to explain my 
point. I thought I had made it clear that * 
there is a difference between pre-matric 
and post-matric ’scholarships. Post-matrlc 
scholarships are given by Central Gover-
nment and they are in the centrally 
sponsored sector. On the other hand, 
pre-matric scholarships are in the State 
sector.

SHRI S. RADHAKR1SHNAN : May 
I know the basis on which the amount was 
allotted to the States by the Central 
Government ?

PROF. S. NURUl HASAN : AH 
students belonging to the scheduled castes 
and scheduled tribes, whose parents' or 
guardian’s income does not exceed Rs. 500 
per month are entitled to post metric 
scholarships. If the number goes up, 
the number of scholarships will also go up.

Cut to Proewemeat Price of Rabi Ora* 
as R ecew eded  by A. P. C.

+
*437. SHRI JHARKHANDE RAI 

SHRI MOHAN SWARUP:

Will the Minister of Agriculture be 
pleated to state:

(a) whether the Agricultural Prices 
Commission has recommended a cut in 
the procurement prices Cor Rabi crop aad 
a marginal hike in the issue price of wheat 
distributed through the pubic distribution 
network; and

(b) if so, what are Government's deci-
sion* thereon ? (

T H i MINISTER OF STATE ltjl THfe 
MINISTRY Of* AORlCULTORfc (SHRI 
ANNASAHEB P. SHINDE): * (*) Ytft.




